457 Written Answers

[Transfation]

Vacation of Category-l Bungalows in
Delhi

2694. SHRI KAMLA MISHRA
MADHUKAR: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether some bungalows in cate-
gory-l in Delhi in illegal occupation of VIPs;

(b) if so, the names of such VIPs and the
amount outstanding against each;

(c) the reasons for not getting these
bungalows vacated; and

(d) the time by which these are likely to
be vacated?
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THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI M. ARUNACHALAM): (a) to (d). A
statement giving names of ex-Ministers/ex-
Members of Parliament who were allotted
accommodation from the general pool as
Ministers/Members of Parliament but have
ceased to hold such position and whose
occupation became unauthorised is attached.
Cancellation of allotment of accommodation
inalithe cases included inthe statementhas
been done. Action is being taken to get the
bungalows vacated. The matter has also
been taken up with the occupants for vaca-
tion of the bungalows. The information re-
garding dues outstanding from these occu-
pants is being collected and will be laid on
the Table of the House.
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